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position in society. The work done by
them cannot be undone by men. Of
course, we are equal to men but in

some respects, women are more than men |

in action. In certain respects, women are
more powerful than men, Realising the
sensitivity of the issue, more powers
should be given to women. ¥ have al-
ready discussed the matter with the
Minister yesterday. I had imentioned that
the Government has not yet identified the
powers to be given (o women in
Panchayats and other local bodies, 1
think the Government will take care of
it. This Panchayati Raj Act has long-
term political and social consequences in
the country. No doubt, this is a welcome
step, although taken after 47 years of
Independence. Until and uniess we allow
the participation of women in all walks
of lfe—political, social, religious, edu-
cational, we cannot make Indian demo-
cracy a Ssuccess.

Madam, in a traditional society like
ours, where women are exploited, our
political leadership should take concrete
steps to put an end to this exploitation.

Woman suffers right from the mother’s
womb. Sex determination tests are con-
ducted only to eliminate female foetus.
In 1987, he female child mortality rate
was 36.8 per thousand compared to 33.6
of male child mortality,

Women are subjected to various eveils
like bride-burning, dowry-deaths, prostitu-
tion and rapes. Now, the time Las come
when Government should wake up from
its Kumbbakarna’s slumber and do
something for the uplift of women so
that they get back the status they enjoy-
ed in ancient India. I hope the Govern-
ment would take some positive steps
which I have mentioned in my Special
Mention.

Renovation of Muzaffarnagar Railway
Station
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Need to maintain the height of Konkan
Railway bridges on rivers Zuari and
Mandovi in Goa at 13.5 Metres

SHRI JOHN F. FERNANDES (Goa):
I want to raise a matter regarding a
fresh controversy created by the Konkan
Railway by reducing the heights of the
bridges over the rivers Zuari and Man-
dovi. Often, I have been raising the
issue of Konkan Raiway in this House.
At no time have I said that the people
of Goa oppose the Konkan Railway. We
want the Konkan Railway because it is
for the development of Goa. The con-
troversy was that the KRC, XKXonkan
Railway Corporation, connived with the
mining lobby in Goa and diverted the
Konkan Railway route from the mining
belt to the coastal area. The issue that
I am raising now is that this project has
boorieranged back on the mining lobby.
We in Goa export the mineral—iron ore—
by barges, These two rivers are_ used
for tramsporting iron ore from the mining
area to the ships—trans shipers. Two
bridges are supposed to be built by the
Konkan Railway on the rivers Zuari and
Mandovi. The required heights of the
bridges so as to allow the barges to
pass is 13.5 metres. The span of the
bridge is supposed to be 122 metres. To
save some inoney, the Konkan Railway
has decided to reduce the heights of these
bridges to 12 metres. By deing this



